
Before the Hon'ble National Green Tribunal

Principal Bench at New Delhi

OANo. SBl/2022
IN THE MATTER OF:

Vikas Kumar
Applicant

Versus
State of Haryana

Respondent

REPLYAFFIDAVIT OF MUKUL KUMAR, (IAS) DIRECTOR, MINES

AND GEOLOGY, DEPARTMENT OF HARYANA, IN COMPLIANCE

OF ORDER DATED L2.O9,2022,

Respectfully Showeth:-

1. It is submitted that vide order dated 12.09.2022 of Hon'ble

Tribunal, a joint committee was constituted comprising of

representative of Ministry of Ial Shakti, State of Haryana,

Director Mines & Geology, State of Haryana, State Pollution

Control Board and Deputy Commissioner, Sonipat. This Hon'ble

Court also directed Director Mines & Geology, State of Haryana

' to file their reply In compliance with orders dated 1,2.09.2022.

That M/s Yodha Mines & Minerals (Project ProponentJ

participated in the auction held on 23.02.201.5 and offered highest
' bid against reserved price for obtaining a mining contract over an

- area of 44.40 hectare, (34.40 ha in riverbed + 10.00 ha outside

riverbed) in District Sonipat for a period of 09 years.

That M/s Yodha Mines and Minerals obtained EC from MoEF,

Government of India on 28.01.2016 and then obtained CTO from

the HSPCB on 31.03.2016 and commenced mining from.

20.04.2016.

That whereas in case of M/s Yodha Mines and Minerals, mining in

the riverbed was allowed by manual mode, however, for the sake

of clarity it may be pointed out that this Hon'ble NGT in an

another case relating to sand mining in Karnal (where under EC

granted by the MoEF &CC, Gol the contractor was allowed manual

mining in the riverbed as in case of appellant), vide interim order
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dated 23.12.2015 in OA No. 517 of 2015 - Sandeep Kumar V/s

MoEF & CC, Gol and OA No. 550 of 2015 - Virender Kumar V/s

MoEF & CC, Gol restrained all the riverbed contractors from

carrying out mechanical mining in riverbed. Accordingly, the

department vide order dated 23.02.201.6 directed all riverbed

mining contractors not to carry out mechanical mining in riverbed

till further orders.

That in the meantime, an 0A No, 44/2015 relating to the method

of mining in the riverbed (mechanical or non-mechanical) was

pending before the Hon'ble NGT was decided on 05.09.2018 and

all concerned riverbed contractors were allowed to undertake

mining as per EC.

That M/s Yodha Mines and Minerals got their EC modified from

the SEIAA on 22.09.2020 for undertaking mechanical mining in the

riverbed.

That M/s Yodha Mines and Minerals got the permission from the

lrrigation and Water Resources Department for construction of

temporary crossing in Yamuna River bandh mining area as per

terms and conditions mentioned in Government policy dated

19.10.202L. A letter in this regard was sent by Haryana Irrigation

and Water Resources Department to the Mining Office, Sonipat, in

which it was specifically said that the natural flow of river yamuna

should not be obstructed by Mining Agency and pipes should be

laid in the entire width of river creek. The copy of said letter dated

23.L7.2021is annexed as Annexure R-'1'.

That as per report of Mining 0fficer, Sonipat, the area in question,

the mining quarry of M/s Yodha Mines & Minerals was inspected

by him on 20.10.2022 and found that mining activity were lying

closed at the time of inspection. He further stated that at the time

of inspection, the erosion of soil from adjacent agricultural land

was found, which was due to the natural flow of yamuna river.

Further, Mining Officer, Sonipat has informed that the contractor

constructed a temporary bridge over yamuna river after getting
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permission from Irrigation and Water Resources Department vide

letter no. 5544-46 dated 23.1,t.2021, which was later on

demolished before 30.06.2 022 as per terms and conditions of The

Government policy. The copy of inspection report is annexed as

Annexure R-'2'.

Keeping in view of the report of Mining Officer, it is clear that the

temporary crossing was made as per policy dated 19.10.2021 and

no natural course of Yamuna river was diverted by M/s yodha

Mines & Minerals.

That it may be pointed out that the joint Committee constituted by

the Hon'ble NGT also inspected the area in question of district

Sonipat on 16.1,1.2022. Report of the committee is still awaited.

That the joint committee comprising of representative of Ministry

ofJal Shakti, State of Haryana, Director Mines & Geology, State of
Haryana, State Pollution Control Board and Deputy Commissioner,

Sonipat is co-coordinating for ensuring proper implementation of
environment protection by the project proponent.

It is worthwhile to mention here that the present affidavit is being

submitted before this Hon'ble Tribunal with the submission that
same may kindly be taken on record for consideration.

A
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11.

Dated: \8.1L.2022
Place: Panchkula
Verification:

Dated: 18.1,1.2022
Place: Panchkula

/n
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Verified at Panchkula on 1gs day of November,2O2Z that
the contents of Para No. 1 to 11. of the present reply affidavit are true
and correct to my knowledge having been derived from official
reports and no part of it is false and nothing material has been

concealed therein.

I B NAlr 20?2

l-t",r-h*l h**1

l-lJA [^*-A
ATfESTED

tilt?N's,lB$d
PANCHKUTA

DEPONENT

L

It

DEPONENT



,Atr.y r-r,

TRRIG,ITION & WATER RtrsOLRcEs DEP'\IITMENT'

EXEC UTffDtrN GINEER, SOM}AT W^TDR SIIRVICES DIVISION,

off LONY (BANDEPUR ), NARELA nOAD, SONIPAT-t3t00l

a 0130_224348

rlrAnYANA

Jqrl rd ofi i(8t(a'
' ' xfrol'n

Y""'5"1'1*lt
,i,.., ' I Permle'sron

Datcd...r{J.... I Lt t 2o2L
fit{rf,

-lf

T?
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Rcf:- 'Your olllce memo no. MO/SNP/SS49 dt, ll,Lt,ZO2l

Thc abovesajd permission as sought vidc your letter under reference has
bpen granted. by Worthy Chief Engineer, YWS (South) Delhi (Irrigarion & WR
Deptt) as per terms & cooditions mcationcd in Govt. policy dt. l9.l0.202llcopy
attached).

Copy of drawing for teoporary crossing in yarnuna Rivcr Bund mining areas is
enclosed duly approved by Worthy Chief Engineer, YWS(Soufil Delhi vide flc no.
rwRD-220008/ 162/202l-ws-DlvN-soNEpAT-rrrigation & wR Departrnent /z6909/
2021 dt. 23.1 1.20i l.(Copy attachcd)

You are rcquested to direct thc conccmcd agency to follory the terns &
conditions as per govt policy, You arc also requestcd to ensurc lhat the nahrral llorv of
river Yanuna should not be dbstructed by aining agency and fipes shouJd be laid ia

tle entire width o[ river crcck.

Irrigation and Watcr Resources DePartnent reseryes the right to \rithdrarv the

permission if at a subsequcnt date it is found that pcrrAission is not follorved as pcr

terms & cond.itions.

This is for your kind inforoation and fgrthcr necessary action plcasc.

DA/ A'abovc *o",,&8#u.,,
| ' ' lsonlPn{v/s blvtslou,

\Ptn"N
CC:- 1. SE, YWS Circle, Sonipat for information plcase- 

\ \
2. SDO, BhaiDswel W/S Sub Divlslon, Sonipat is directed to ensure the natural
flow of River Ya:ouna sbould not be obstructcd .-a-a/ a-/zro 4ru+a,-x
a'{ bt*a,x rztrtl;-t 4f,! 43'l-1ot'c1, /
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#ffi'-'fl:fiLDepartmcnt,
SoniPat

permisslon of Temporory Crosslng point ln Rlvcrbed Sand Mtrlng
Areas by M/s Yodha Mhes & Mlncrals, Eand Unlt .Ialnpur.2"I
Sonlpat on Rlvcr Yamuna
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aTd 3rfu6rt
ur;T (?i si-Bfla fdlTrrl

rffic-dl

itrd

frisrfi',
sm ('d a1-kara Bum,

6frorw,du-a;ar1
qrfi raiq: s++l.ltfrq-al Bai+.: 3ffdarl 2022

ftqq:- o.A No. 581 of 202 2- vikash Kumar vs State Of Harvana.

irfr+a frs-q qr 3ilch orstcrq f-trfr eaia' 29.09.2022 * rrqst
,tt Jc-tr+fr' frs-q q{ gdrrml :Brrd 6:Gnqr akrT t fI Bdi+, 20.10.2022

B"a-egarertr Eq FZFF qFRr afd da5{ rt Rr,T ffi +fl ards (s ft-{rffi td
ura ffi fiT dffiT *sr rrqrl dt't qr r+?r EFI;I ffi * Efi$ 6r.t;ic crqr lrqr tl
dt$ qr qrar rfr h d6 crfft+. a-6H fi qr6 t fiiiqa &t it 6nzrq qrqr 

"rqr
ildt+ * frofrosso sHt cfr mi?Ta ttR)-firqilfiai' farr iqldnud * Brs gg +.r

alta B-qr rnn H fs Ta qr fusr ura ffi q-.drrT ffir risrrrd qd Gin+ frsTrn
ff S o+mra q-* +isqr s544-46 trdi+. 23.11.2021 *'il6d Fd-qr rrqr q( trrsqi
lrrar ?IERT crfrs Ji .rq Bqdi sik sral 3rarr 30 ad 2022 t tr6* & ra trqr
rrqr eIfl

ictrfla 3rn-+f q!-drtt lti 3Tr?Trff sffi -E ikd t I

.-.44-
sr+ gfuntr
qra ('d, {-kfr'a fdffi?r

sfdrc-dl

1s-do s'fria6'o:-s;GTrfrfrca/31o1 Eaia.:_ a -7 r+-qa-r2022
srrtr+d fir rq'cfr Jqrgfd rdrdr+ ril-frc-d +t qm{r{ ud 3nrnfi ffiffi E ipi1
ft rt

{"r*l,r.r
s+a rrfthrtr
sra qd q-frara Eunrr
{il-mqaU
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Mining Officer'

Ivtines & Gcolog;" DePartmen!

SonePat.

To
N,l/s Yodha Mincs & Minerals.

Sand Unit JainPur-2.

Distt. SoniPat.

Subjcct:-

In refer lo Harvana Inigations & Warer Resources Department. Olfice
of the Executi*e Engineer. Sonipat office lener no. 5544-r6/permission dated

23.11.2021 on rhe subjecr nored abovc.

It is intbrm ro vou rhar a permission has been granted by the rrrigation
Deparrnent as per terrns and condirion mentioned in covt. policy dated 19.r0 )02 r.

Enclosed: Copy olpennission
-4.^-l.on
Minhg 6fr,..r.
Depn. of Mines Geolosr..
Sonepat. Q----

End.No.: Mining/SNP/ dared:

A copy of rlre above is forwarded to the Director Gcnera!, Nrines & Georogy
Department, Panchkula for information pl eas e.

--44 __
lvlining Offrcer.
Depn. of lvlines Ceology,
Sonipat.
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N{cmo No.: Mining,/SNl,/3571 Dared: J S I r,l a I

Permisfion_o_f Tenrrrorary Crossiqg noint in Rivcrbe(l Sand Minine
Alles by M/s Yodha Mines & Nlincrals. S.and_ Unit titr;;;f
SOnIDat on Rivcr Yamunx.



IIr\IlyANA IRRI6,\TIoN & W TER ntrSotmctrs DEP'\I{TMf,NT,

ofF tct' orT
ALc

Ill' EXECUTryE
OLOI\rY (BAND

ENGINEER' SONIPA T WATDR SIiNVICES Il11;

cAN
E[UR), Nr\REL"\ ROAD, SONIPAT-r31001.

__!l

ISION,

30-2243481
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Sub:-

rc...5.'5'!t'

To

,/.. :...4..i..... I Y 
"' 

mt' u

tUinirg Officer'
Iuires & Ceologl IJePartrncnt,

SoniPat

perrnission of Tempornry Crosslng point ln Riverbecl Sand l/Ihing
Areas by M/s yodha Mlnes & Minerals, Sand UnIt Jalnpur.2i
Sonlpat on Rivcr Yamuna

lon Dated...*l.J-... I Lt / 2o2L

Rcf:. Your olllce memo ro, MO/SNP/SS49 dt, t7.Ll,2O2l
The abovesaid permission as sought vide your retter under reference has

bccn granted bv Worthy Chief Engineer, yfVS (South) Delbi (Irrigation & WR
Depft) as per terms & conditions mentioned in Govt. policy dt. 19.1o.2A21@opy
attached).

Copy of drarving for temporary crossing in yarnuna River Bund mining arcas is
enclosed duly approved by worthy chief Enginecr, ws(south) Delhi vide 6le no.
MRD-220008/ 162/202 l -lVS-DM-SONEpAT-trrigation & WR Department / Z 6909 /
2021 dt. 23. I 1.2021.(Copy attached)

You are requested to dircct the concemed agency to follorv the teros &
conditions as per gow policy. You arc also requested to ensure that the nan:ral Ilorv of
river Yanuna should not be obstructcd by mining agency and pipes should bc laid in
the eudre rvidth of river creek,

Irrigation and Water Resources DePartnent reserves the riBht to \yithdraw the

permission if at a subsequent date it is found that pcru.ission is not follor,r.ed as per

tenns & conditions.

This is for -vour kind inforaation and further nece ssary action please.

DA/ As abovc *""*h"#n("",,
tsonlpalW / S 6l*'t.too,

\PtP"t\1,
CC:- 1. SE, YWS Circle, Sonipat for information please. 

Y\

2. SDO, Bhainsrval W/S Sub Division, Sonipat is direcled to ensure the natural
{'lorv of River Yamuna should not be obstructe d*-a-nl o-/i ;"i;-;'..,"t-(,
6-1 ("aru 
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